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* IN THE HIGH COURT OF DELHI AT NEW DELHI
#  CNR No. DLHC010934412024

+  O.M.P.(I) (COMM.) 423/2024

DHOOT DEVELOPERS PVT LTD JV BENGAL SILVER
SPRING PROJECTSLTD ... Petitioner
Through:  Mr. S.K. Maniktala, Mr. Udit
Maniktala, Mr. Yudit
Bhardwaj, Mr. Sanchit and Mr.
Mohit, Advs.
VErsus

THE UNION OF INDIA & ORS. ... Respondents
Through:  Mr. Ripu Daman Bhardwaj,
CGSC with Mr. Kushagra
Kumar, Mr. Amit Kumar and
Mr. Anmol Ghai, Advs.
Mr. Santosh Kumar Rout, Adv.

for R-2.
CORAM:
HON'BLE MR. JUSTICE OM PRAKASH SHUKLA
ORDER(ORAL)
% 23.09.2026

1. At the outset, learned Counsel appearing for the Petitioner seeks
leave to withdraw the present petition as he has already moved

enforcement petition to enforce the award in his favour.
2. Accordingly, the present petition is dismissed as withdrawn.

OM PRAKASH SHUKLA, J
SEPTEMBER 23, 2026/gunn
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